| ZEM NO. 101( PH) COURT NO 5

SUPREME COURT OF

RECORD OF PROCEEDI NGS

SECTI ON 1|

NDI A

CRI M NAL APPEAL NCS. 2066-2067 OF 2009

NARENDER KUVAR
VERSUS
STATE(N. C. T. OF DELHI)

(Wth office report )

Appel lant (s)

Respondent ( s)

Dat e: 18/05/2012 These Appeal s wer e called on for heari ng
t oday.
CORAM :
HON BLE DR JUSTI CE B.S. CHAUHAN
HON BLE MR JUSTI CE DI PAK M SRA
( VACATI ON BENCH)
For Appel I ant(s) M. Dharnendra Kumar Sinha, Adv.(N P)
For Respondent (s) Ms. Rekha Pandey, Adv.
Ms. Gargi Khanna, Adv.
M. B. V. Bal ram Das, Adv.
for Ms. Anil Katiyar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Learned counsel for the appellant did not
turn up yest er day when t he matt er was hear d.
Even today, he is not present in Court. The
appel | ant is on bai | . Thus, in t he facts and

ci rcunmst ances of this case,
Anand, |earned counsel,
this matter.
shal | be served upon himtoday itself.

Li st these cases on 21st My,

(MS. NEQ)
Court Master

(VI NOD LAKHI NA)
Court Master

Let a copy of the appeal

we request M. Yakash

to assist this Court in

paper book

2012.



